
141 Written Answers ASADHA 24, 1913< (SAKA) Written Answers! 42

problem of unemployment is one of major 
concern in the context of the formulation 
of 8th Five Year Plan.

(c) Some of the State Governments in­
cluding Haryana give unemployment al­
lowance/assistance to specified categories 
of persons out of their own resources.

(d) There is no such proposal at present.

SHORTAGE OF DOCTORS IN GOV­
ERNMENT HOSPITALS

94. SHRI RAJENDRA AGNIHOTRI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state :

(a) whether there is acute shortage of 
doctors in Union Government Hospitals: 
and

(b) if so, the extent thereof and the 
time by which the requisite number of 
doctors would be appointed ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATT D. K. THARA 
DEVT) : (a) and (b). No Sir, there is no 
acute shortage of doctors in Union Gov­
ernment Hospitals. However, at times 
shortage of Doctors in the Union Govern­
ment Hospitals may be felt due to ever 
increasing number of patients. To cope- 
up with increasing workload, while every 
effort is made to create additional posts 
and fill-up the vacant posts, some time is 
taken to create additional posts and to fill- 
up these vacant posts. While action can 
be taken to finalise recruitments in time 
when it can be foreseen that particular 
post/posts would fall vacant on a certain 
date; in situations which cannot be fore­
seen, like resignation or death of the in­
cumbent, there is a time lag before the 
resultant vacancies are filled.

WORKERS PARTICIPATION IN IN­
DUSTRIAL INSTITUnONS

95. SHRI RAJENDRA AGNIHOTRI: 
Will the Minister of LABOUR be pleased 
to state:

(a) whether the Government propose to 
formulate any scheme for workers parti­
cipation in industrial institutions;

(b) if so, the details thereof: and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI K  
RAMAMURTHY) : (a) to (c) The
Participation of Workers in Management 
Bill, 1990 has been introduced in the 
Rajya Sabha on 30th May, 1990.

LOOPHOLES IN EXISTING ENVIRON­
MENTAL RULES

96. DR. LAXMINARAYAN PAN- 
DEYA : Will the Minister of ENVIRON­
MENT AND FORESTS be pleased to
state :

(a) whether the Government is faced 
with difficulties in taking action against 
those flouting rules pertaining to environ­
ment;

(b) the action Government propose to 
take in the matter; and

(c) if so, when ?
THE MINISTER OF STATE OF THE 

MINISTRY OF ENVIRONMENT AND 
FORESTS fSHRI KAMAL NATH) : (a) 
No, Sir.

fb) and (c) Do not arise.

DOCTOR-PATIENT RATIO

97. DR. LAXMINARAYAN PAN- 
DEYA : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state :

(a) whether the number of Doctors is 
inadequate in the country as compared to 
the population ;

(b) the proportion of Doctors to the 
population at present;

fc) how does it compare with the other 
developing countries; and

(d) whether the Government propose to 
provide general medical facilities in the 
villages by training Doctors in the Ayur­
vedic and Allopathic systems of medicine 
on the basis of a three year diploma 
course with a view to meet the shortage 
of Doctors ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D. K. THARA 
DFVn • fa) Keeping in view the stage


